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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2025

In the matter of:

Shri Hemant Singh Gonia & Others ... Applicant
Vs

State of Uttarakhand & Others ... Respondents

RESPONSE AFFIDAVIT BY EXECUTIVE OFFICER, NAGAR PALIKA PARISHAD,
BHOWALI, NAINITAL, UTTARAKHAND IN COMPLIANCE OF DIRECTIONS
PASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL VIDE ITS ORDER
DATED 09.07.2025

I, Sudhir Kumar, S/o Shri Shivraj, aged about 36 years, presently posted as Executive
Officer, Nagar Palika Parishad, Bhowali, Nainital, Uttarakhand, do hereby solemnly

affirm and state as under:

1. That in my above-mentioned official capacity, | am conversant with the facts
and circumstances of the present matter and, therefore, | am fully competent
and authorized to swear and file this Response Affidavit before this Hon’ble
Tribunal. This affidavit is being filed in faithful compliance of the directions
passed by the Hon’ble National Green Tribunal vide its order dated 09.07.2025

in the above-mentioned Original Application.

2. That the principal grievance of the applicant, are herein as follows:

‘In the Bhawali area of Nainital district of Uttarakhand, there is Shipra north

flowing river, which flows through Kainchi Dham temple to Khairna. People
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sewer pipes of their houses have been laid on the river. A lot of dirt is being
generated. It is not worth seeing or standing there. Whereas, as per order of
the Ministry of Environment, Government of India there should not be any
house, hotel, temple, mosque, church within 150 meters of the river. This river
has a lot of importance. It has also been written about it in the scriptures. You
can inspect this river at Bhawali market. The Municipal Pollution Department
just serves the purpose by giving notices to them. This is what happens every
time. There is no one to look after it. Especially, there is so much dirt on the
river from Bhawali to below Kainchi Dham temple. There is no one to look after
it. Here also, shops have been built on the banks of the river in front of the
temple. Their sewers are also going towards the river, to whom notices were
given, which is not the rule. This is absolutely true that from this very river's
water, Neem Karoli Maharaj made prasad and served to the devotees when the
ghee got finished and the shopkeepers here are robbing people by unusual
hotel rent, food, breakfast and lunch as per their wish. Many people are
cheating people by making fake ID of Neem Karoli Maharaj ji. Kainchi Dham
Trust neither gets the river cleaned nor takes any action while offerings of worth
crores of rupees are made here. This river is getting polluted, photo and video
we are collecting and sending to you. Action should be taken on this in public
interest. This is absolutely true and this place should be inspected by the
Environment Ministry of Government of India, NGT.

Every year crores of rupees are spent by the government to improve this river.
Many quintals of garbage are removed by social workers through continuous
cleanliness drives in this river. The district administration, municipal
corporation, district environment department do not pay any attention to this.
This matter has been going on for the past several years. There is no one to
look into it. Please take the trouble of immediately filing a complaint with the
NGT department and taking action. The local people will always be grateful to

you for this noble work”

3. That this Hon’ble Tribunal, in view of the environmental concerns raised in the
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authorized by the Uttarakhand Pollution Control Board and the District
Magistrate, Nainital, with a direction to undertake site visits, examine the
grievances of the applicant, associate the applicant and the project proponents,
verify the factual position, and suggest remedial measures. The said Committee
was required to submit its report through the Uttarakhand Pollution Control
Board, which was made the nodal agency. The relevant paragraphs of the said

order are herein as follows:

“6. In view of the environmental questions involved in the case, we also
consider it appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we constitute a
Joint Committee comprising of officers duly authorized by UKPCB and District
Magistrate, Nainital and direct the same to meet within two weeks, undertake
visits to the site, look into the grievances of the applicant, associate the
applicant and representative of the concerned project proponents, verify the
factual position and suggest appropriate remedial action. The UKPCB will be

the nodal agency for coordination and compliance.

7. Report of the Joint Committee may be filed by UKPCB within one month.”

That the Learned Executive Officer, Vide Letter No. 632/2025-2026, dated
21/08/2025, submitted the report before the office of the Learned Sub-Divisional
Magistrate, Kaichi Dham. The copy of the same is annexed herewith and

marked as Annexure A for the kind perusal of the Hon’ble Tribunal.

That in compliance with the directions of this Hon’ble Tribunal, the Joint
Committee first and foremost contacted the applicant Hemant Singh Gonia, but
the applicant did not turn up to visit the site at the time of the inspection due the

reason well known to him.
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6. That the inspection of the concerned site was duly carried out on 18.08.2025.
The Joint Inspection Report was subsequently prepared and submitted through
the nodal agency. A true copy of the said Joint Inspection Report is annexed

herewith and marked as Annexure B.

7. The report suggests that:-

i. Every year, a large number of devotees and tourists visit the
Bhawali/Kainchi Dham area, resulting in increased pressure on local
sanitation and waste management systems. To maintain the quality of
the river and the sanctity of the temple, it is necessary to establish
adequate public toilets at suitable locations.

ii. Similarly, due to the unexpected rise in solid waste from the heavy
footfall of visitors, sufficient arrangements for dustbins should be made
to ensure proper collection and segregation of waste.

iii.  Further, to manage sewage and effluents generated in the area, the
construction of a Sewerage Treatment Plant (STP) of appropriate

capacity is required on a priority basis.

8. ltis further submitted that in addition, to regulate ongoing construction activities,
the Government of Uttarakhand, through its Housing Section-2 notification
dated 04.08.2025, has declared the area within a 2 km radius of Shri Kainchi
Dham as a Development Area under the District Development Authority,

Nainital.

9. That the present affidavit is filed in faithful compliance with the directions of this
Hon’ble Tribunal and the facts stated herein are based upon the records of the
Joint Committee inspection, departmental records, and information furnished

by concerned authorities.
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In View of the environmental questions involved in the case, wé also consider it appfapf/a'“-’
that a Joint Committee be constitued to verify the factual position and suggest aPP" opriate remedial
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undertake Visits to

and District Magistrate, Nainital and direct the same to meet within two weeks,
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Item No. 02 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 290/2025
Hemant Singh Gonia and Others. Applicants
Versus
Respondents

State of Uttarakhand & Ors.

Date of hearing: 09.07.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicants:  None for the Applicants.

ORDER

1. The Applicants- Hemant Singh Gonia and other residents of Hira

Vihar, Kenal Road, Malla Gorakhpur Tikonia, Haldwani, Nanital,
Uttarakhand have sent present letter petition dated 03.03.2024 to this
Tribunal, which has been treated and registered as O.A. No. 290 /2025,

2. The relevant part of the letter petition enumerating grievances of the

applicant is reproduced as follows:-
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3. English translation by the Registry of the relevant part of the letter

petition quoted above reads as under:-

« Subject: Regarding pollution of Shipra North flowing River from
Bhawali to Kainchi Dham Temple Khairna in Nainital district by people.

X X X ¥

The humble request is as follows, in the Bhawali area of Nainital district of
Uttarakhana, there is Shipra north flowing river, which flows through
Kainchi Dham temple to Khairna. People have illegally occupied the bangks
of this river and built hotels and houses. The sewer pipes of their h

have been laid on the river. A lot of dirt js being generated, Jt | e ouse/.:
seeing or standing there. Whereas, as per order of t}mt 1247':/;:/; ,Zf
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every time. There Is no one to look after It Lspecially, there /4 50 much dirt
on the river from Bhawalj to below Kainch! Dham temple. There s no one
to look after it. Here also, shops have been bullt on the banks of the river In
front of the temple. Their sewers are also going towards the river, to whom
notices were given, which is not the rule. This is absolutely true that from
this very river's water, Neem Karoll Maharaj made prasad and served to the
devotees when the ghee got finished and the shopkeepers here are robbing
people by unusual hotel rent, food, breakfast and lunch as per their wish.

Many people are cheating people by making fake ID of Neem Karolf
Maharaj ji. Kainchi Dham Trust neither gets the river cleaned nor takes any
action while offerings of worth crores of rupees are made here. This river is
getting polluted, photo and video we are collecting and sending to you.

Action should be taken on this in public interest. This Is absolutely true and
this place should be inspected by the Environment Ministry of Government

of India, NGT.

Every year crores of rupees are spent by the government to improve this
river. Many quintals of garbage are removed by social workers through
continuous cleanliness drives in this river. The district administration,
municipal corporation, district environment department do not pay any
attention to this. This matter has been going on for the past several years.
There is no one to look into it. Please take the trouble of immediately filing

a complaint with the NGT department and taking actfon. The local people
will always be grateful to you for this noble work.”

4, Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of the

enactments specified in Schedule-I to the National Green Tribunal Act,
2010.

5, In view of the averments in the application, we consider it
appropriate to have response of (1) State of Uttarakhand through Principal
Secretary, Environment Department, Government of Uttarakhand, (2)
District Magistrate, Nainital, (3) Nagar Palika Parishad, Bhawalj through
its Executive Officer and (4) Uttarakhand Pollution Control Board (UKPCB)

through its Member Secretary who are impleaded as respondents no. 1 to

&/4' e, SR S50 16 Elnsetie, o prepare and attach memo of nartiec to the
wiferer
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6. In view of the environmental questions involved In the case, we also

consider it appropriate that a Joint Committee be constituted to verify the

factual position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of officers duly authorized by

UKPCB and District Magistrate, Nainital and direct the same to meet within
two weeks, undertake visits to the site, look into the grievances of the
applicant, associate the applicant and representative of the concerned

project proponents, verify the factual position and suggest appropriate

remedial action. The UKPCB will be the nodal agency for coordination and

compliance.

T Report of the Joint Committee may be filed by UKPCB within one
month.

8. List on 29.08.2025 for further consideration.

9. A copy of this order be sent to the Member Secretary, UKPCB and

District Magistrate, Nainital by email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 09, 2025
Original Application No. 290/2025 &
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IESTING LAﬁ

Wi “ i (AW (1F/ nmmlh. /\ppl“*’”"“‘ 1
{2015, l§o 48001 5 2018 (01 48) Carlited &
\ bmnvigonmenl Foreal & Clhtlu‘ﬂc’“"

11643, 81008 (021, 780303114, B4 7,70
TEST CERTIFICATE

~

Date of Issue |
. 23/08/2025

Test Report of Report Code
Surface Water Quality Analysis W-180825-012
ISSUED TO: M/S. Uttrakhand Pollution Control Board.

ADDRESS: Awas-Vlkas Colony, Huldwnnl, Distt-Nanital, Uttarakhand

lln & Da'
Sample Description Surface Water S i,
Sampling Location % L . ~.' .+ Shipra River, Near Nainital Bank, Ramgarh Road Bhowall, District- Nainital
. Sample Quantity whiEe zo_u:+soom 5
" Sample Collectsd By | bl Yogahmwatm.uxpca&c B. Joshi MA, UKPCB
Sample Drawn On 1 1 ) 1 3 18/08/2025 A
- Sample Reoeived On 1\ |1 i 18/08/2025
Analysis Duration =~ - . !, 5 18/0800251023/08/2025 i
‘Sample Marking & Packing 04"z ‘Plastio+ Glass Bottle (SW) - 7o
T T RESULTS
S;ﬁm |Parameter 'I ¥ 1 Units | Test Method Results Standards as Per
1 : ; S S ; 1S:2296 Class-B Limits |
1. |pH , T BT 15:3025(Part-11) [ = 7.47 6.5-8.5
3. | Temperature . . s G 15:3025(Part-9) © 16,0 =
"3, [ Tubidity — [ NTU | IS:3025(Part-10) Clear PRSI
4. | Electric Conductivity @zsc WSlem | 19:3025(Part-14) | 2840 | =
T, ‘Sulphate (SO4) “mgh | 18:3025(Part-24) | 5.5 R e,
76 | Nitrate (NO3) [ mel [ IS3025(Part-34) 0.41° e |
—. [ Total Hardness (s CaC03) | ms/l 15:3025(Part-21) 176.0 : = |
s, "Chloride (as cn. '5 . mg/l 15:3025(Part-32) | 15.4 TE— } |
(79, [Fluoride (asF)” "|" mgl [ APHA 4500F 0.26 5
[0, [€OD (s 02) [ mgh | APHA-5220B 5.0 e
T 1L | Iron (as Fe) | mgh | 15:3025(Part-53) SRV s '
12, | | Dissolve Oxygen mgl [1S-3025(Part-38) | 6.2 N4
3. | Tow Dissolved Solid - | mg/l [ 18:3025(Part-16) 1890 : 5.0 Min
T4, | Total Suspended Solid C o mghl 13;3025(13&“,17)' %3 b
‘g 5 |BOD(3daysat27C) mgl | 153025 (Pddy | . T
167 [ Calcium (as Ca)_ M N 24 YD
38 it o ARESEEEE o S.3025(Pm4o) 86,0 -

g
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1. The results .i\;m above are related to the tested sample, as recoived & inentionied parameters. The customer asked for the above tests caly.

2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be gencrated again, either wholly or in part, without prior written permission of the laboratory.

4. The test ssmples will be dispased off after hvoweeu from tho dato of - issue of test report, unless until specified by the customer.
|

My
TN

17, mg/l_ | 15:3025(Part-46) 9.43 =
18, | Arsenic (as As) mg/l__| 15:3025(Part-37) | BDL (<0.01) 02
19. [ Lead (as Pb) mgl | 15:3025(Part-47) | BDL (<0.01) =
20. | Copper (as Cu) mg/l__ | 15:3025(Part-42) | BDL (<0.010) ==
SA R Zinc (as Zn) mg/l 18:3025(Part-49) 0.16 b
22. | Manganese (as Mn) mg/l__| 15:3025(Part-59) | BDL (<0.010) =
23. | Total Chromium (as Cr) mg/l_ | 15:3025(Part-52) | BDL (<0.01) =
24. | Sodium (asNa) mg/l | 1S:3025(Part-45) 2.76 =
25, | Potassium (as K) [ mp [ 15:3025(Part-45) 0.45 =
~ 26. | Total Alkalinity (as Caco,) " mgll | 1S:3025(Part-23) 158.0 —
27. | Phosphate (as P) \ mg/l 15:3025(Part-31) | BDL (<0.01) —
28 | Nitrite (as NO,) —mg/l__| 15:3025(Part-34) | BDL (<0.05) —
Microbiological Parameters {5 X
29. | Faecal Coliform 'MPN/100 ml 151622 Absent =
30. | Total Coliform IMPN/100ml 1S-1622 140 500
Notes: ;
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L Test Report of Report Code Date of Issue
{ Surface Water Quality Analysis W-180825-011 23/08/2025
ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS:  Awas-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand
A i |
> 5k - | Sampling & Analysis Data d -
Sample Description -t Surface Water ‘ X
Sampling Location " .+, . . | .+ Shipra River, Guest Houso Near Forest Kglnchi Dham, District- Nainital
Sample Quantity : © . 1 20Ltr+ 500 ml
Sample Collected By . .1 | IR Yog&h Rawat MA, UKPCB & C. B. Joshi MA. UKPCB
Sample Drawn On +.:18/08/2025 :
Sa.mple Received On +* 18/08/2025 i
Analysis Duration "’ +.18/08/2025 to 23/08/2025 : 3
- Sample Marking & Packing .+ - Plastic+ Glass Bottle (SW) - |/
'1' RESULTS
‘S.Ne. Pnrameier T ¢ : f 1. “iJnlts v Test Method Results Standards as Per
A RN : { 1S:2296 Class-B Limits |
ol ; ] ~ 15:3025(Part-11) 7.60 6.5-85
] _Tw_f_- —TC [ .15:3025(Part9) - 15.0 - ==
ey % T NTU 1S:3025(Part-10) Clear . P
4. | Electric Conductivity @25°C " pS/em 15:3025(Part-14) - 172.0 s
e L o =
T Tiirate (NO9) T mgll | 15:3025(Part:34) 027 2
7 Total Hardness (as CaCOJ) | mg/l 15:3025(Part-21) 1.16‘0 o )
——T“‘ Chloride (8 Cl) I mg/l 18:3025(Part-32) 4.8 i
_._-5.—-—-\' Fluorldc (as F) I’ mw APHA 4500F 1 0.12. 15
: 0. [-cop(es 02) ! ng/l APHA-5220B u 5.0 s
: ———ﬂ—"’" W mg/l 15:3025(Part-33) [ "BDL (<0.1) T
] ;w«——#“ T BT Y 5.0Min
(7130 | Total] Dissolved S0 id mg/ll | 15:3025(Part-16) 110.0 —
a7 [ Towl Suspended Solid | me! 15:3025(Part-17) 40 -
] mon @dwysat 27 9] 15:3025 (P-44) 20
15:3025(Part-40)

(DO LELO

(E:Arpahl ¢
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17. | Magnesium (as Mg) me/l | 15:3025(Part-46) 19.11 =
1S. | Arsenic (as As) o[ 15:3005(Part-37)_ | BDL (<001 02Er ey
19. |Lead(asPb) mg/l__| 15:3025(Part-47) BDL (<0.01) =
20. | Copper (as Cu) mg/l 15:3025(Part-42) | BDL (<0.010) =
21. | Zinc(ss Zn) mg/l 15:3025(Part-49) | BDL (<0.10) o
22. | Manganese (as Mn) mg/l 15:3025(Part-59) | BDL (<0.010) =
23| Total Chromium (as Cn___ | mg/l | 15:3025(Part-52) BDL (<0.01) =
24. | Sodium (as Na) [ mgn__| 15:3025(Part-45) | BDL (<1.0) —
25. | Potzssium (as K) ‘mg/l 15:3025(Part-45) | BDL (<1.0) —
36. | Total Alkalinity (as CaCOy | _mgl 15:3025(Part-23) 120.0 —
37. | Phosphate(asP) — “mgi__ | 15:3025(Part-31) | BDL (<0.0) =
98 | Nitte (as NO,) m 15:3025(Part-34) | _BDL (<0.05) ==
Microbiological Parameters . :
29. | Faecal Coliform “MPN/100 ml 151622 Absent =
30. | Total Coliform , TMPN/100ml 1S-1622 30 500
Notes: AR I
tosted sample, a3 received & mentioncd p The ¢ asked foe the above teats oaly SHAkE AL

L mmﬂugmwemmwdlolhe
-2, Rupominlnyofﬁueubonwrysluniled

A, “The lest samples will be disposed off afier iwo weeks from

10 the inyoiced amount only..
3. This test report will not be generated again, either wholly orin part,

without prior written permission of the laboratory. :
the dple of issue of test report, unless until speclned by the :usiomer e
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'TEST CERTIFICATI

{

Test Report of

Report Code

L

Surface Water Quality Analysis

W-180825-010

ISSUED TO: M/S. Uttrakhand Pollution Control Board.
ADDRESS: Awss-Vikas Colony, Haldwani, Distt-Nanital, Uttarakhand

ampling & Analysis D

]
’

Date of Issue
23/08/2025

SII'I:IP‘G Description ‘1 Surface Water 2% Ay
Sampling Locstion & Shipra River, Near Sai Mandir, Kainchi Dham, District- Nainital
Sample Quantity - 1% 2,0 Lr+ 500 ml
Sample Collected By 1. : Yogesh Rawat MA, UKPCB & C. B. Joshi MA, UKPCB
Ssmple Drawn On |3 18/08/2025
Sample Received On S o 18/08/2025
Analysis Duration ; | 18/08/2025 t0 23/08/2025
Sample Marking & Packing il ;" Plastic+ Glass Bottle (SW)
RESULTS ,
Sie I Parameter  Units | Test Method Results Standards as Per
f ; 5 e 1S:2296 Class-B Limits
1. |pH ; e 15:3025(Part-11) 7.39  65-85
S Temperatire. /) 4 e GG 1S:3025(Part-9) 18.0 =
S Twbdiy || MU | 53025(Pat10) | Clear =
7T Electric Conductivity @25°C | _pSlem | 15:3025(Part-14) 258.0 —
% Sulphate (SO4) [ mell | 15:3025(Part-24) 6.2 o
& [ Nitrate (NO3) — | mgl | 1S:3025(Part-34) 0.38 g
7| Total Hardness (as €aC03) | | mg/l | 18:3025(Part-21) 164.0 =7
2. Chloride (as Cl) i megl 18:3025(Part-32) 12.0 =
"5, | Fluoride (as F) . omg/l APHA 4500F 0.36 3
10. COD (a5 02) mg/l APHA-5220 B 6.0
17, | Iron (as Fe) mg/l | 15:3025(Part-53) 0.12
12, | Dissolve Oxygen mg/l | 1S-3025(Part-38) 6.8 -
i i g | 1830 5.0 Min
T3, .| Total Dissolved Solid m :3025(Part-16) 165.0 -
14, | Total Suspended Solid mgl | 1S3025(Part-17) 58 D
15, [BOD (3 days at27°C) mg/l | 153025 (P43 2.0 £
716~ | Calcium (as Ca) mg/l | 15:3025(Part-40) T 3.0
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17. | Magnesium (as Mg) mgl | 15:3025(Part-46) [__"EE:E_ =
18. | Arsenic (83 As) mg/l__| 15:3025(Part:37) __Q_Qui’ﬁﬂ)—-_______.‘!-_z_—-—-—--
19. | Lead (ss Pb) mg/l | 15:3025(Part-47) __B_l_)l_-_(:%’l)- = —

20. | Copper (as Cu) ~mgl__| 15:3025(Part-42) _gp_uw___, o

21, | Zinc (as Zn) mg/l 15:3025(Part-49) [ 014 __t— =

32| Manganese (as Mn mg/l__| 15:3025(Part-59) BDL (<0010) | =

23 Total Chromium (as Cr) mg/l 1S:3025(Part-52) BDL g<0.01 ) =

24. Sodium (as Na) i) mg/T 1S:3025(Part-45) 1.40 =

25. Potassium (as K) Nl mg/l 15:3025(Part-45) 0.21 =

26. Total Alkalinity (as CaCOs) mg/l 1S:3025(Part-23) 146.0 =

27. | Phosphate (as P) “mg/l 1S:3025(Part-31) BDL (<0.01) —

28 Nitrite (as NO2) = mg/l 15:3025(Part-34) BDL (<0.05) —_
Microbiological Parameters J

29. Faecal Coliform 'MPN/100 ml 1S-1622 Absent ——

30. Total Coliform 'MPN/100ml IS-1622 110 500
Notes: A iy z

1.1heg5uhgivm;bovemrdmdtpunmdum‘pb.umeived& d par The asked for the above tests only.
imited to the inyoioed amount only. :
writien permission of the lsboratocy.”

ility of the Laboratory is |

wholly or in part, wnhout‘ prior 7
£ test report, uniess until specified by the customer.

2 Respoasibil .
-5 ‘mism'epoﬂwﬂlmtbegmmwdawn, either :
weeks from the date of issue o

4 The Lest samples will be disposed off after two

AlIDY AN
LANCRAISIAIED
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Reglonal Office
ﬂ'u@tm UttarakhandPollution Control Board
Awai Vikas Colony,Haldwani
z..rxaa!u.:gw 176810) Web 2 wivw.ukptbiuk.gov.in

1

wle §i§|

River Shipra Ang-2024 to July-2025 Data
ﬁ 113l ] ‘ w i m 3
Nameofthe | Momth-Year, B b 4 E 1 = .
Moahociag Point | of Sampling w E M 11 = gy ™= m 8 g M 1 w m m m # x
; . 3
. - . . el ! . o7 | 37 .} 3%
[ Asg2s | TwAid | Odowica [Gear] 3¢ | Tn | D4 | I® |33 | n | e | o | e | s o | 70 s :“ e oo | 4 | W4 | am
S | Tesd o oway| 16C | 738 | 1w | 20 | we 1 m | | w | e 1w | » e = % | 31 33 _| %7
Oa-24_| Colowken: | Odowkems [Gewr] B5C | 0 | 18 | o | %3 [ETNS T N Y B kLo ..\Ilﬂmw s N 21 | 43 | I ) 93
s | Nor2t | Colomicn | Odowrien | Gear| 16°C 7 | e 200 1% | 106 | w0 168 1o o 1 2 13 z_| 33 b L=
River Shipen Dus24_| Colomriens | Odomriess | Glear] _13°C 3¢ | 1 | 3 ¥ 200 | 2 | _m | & 10 oo 16 35 32 ) B
moar Necm Xarsll ™5™ T Cotourtem | Ofowrkes [Giowr| 13 58 | 16 | %0 X 19 | e | % | m so | 120 ] 6 | oo | v | 4 ) 9%
Dem, Baewall, 35| Cotowion | Odotens | Genr] 26 740 141 210 ¥ % 108 2 166 170 140 oo | st | 017 37 [ 35 [}
Kolana Mar2S | Colowiens | Odowiens [CGiear| 17 » | i | 1% 204 | % | n0 | 130 om | %o | o | oz | &7 L L 2=
Colowen | Odoartess | Clear - 145 210 4 16 o 166 430|350 es7 | ais F3 3 33 o
May-25_| Colowriess | Odouriess | Clear 37 158 20 54 10 “ 170 350 | 240 T o 34 &7 2] =
Jm25 | Coloorless | Odousoss | Gioar 28 165 220 206 m 2 174 30 220 0. 606 | 020 525 &5 | 35 | =
Jor25 | Colowiess | Odouriess | Gl 75 131 190 184 06 7 160 350 250 oo

5
;

y
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DETAILED 1
ALLED PROJECT REFORT OF KAINCIT DIAM SEWERAGE 8 JIEME

SALIENT FIATUR | %)

CHAPTER I,
B B —
| No. _ Particulars Dotalls
L JaneolPrimes____ s Dham Sawerago Schome__
striet 2 Kalnchl Dharm/ Botalghat/ Nalnital /,,,_»-——- -
3 | Lavlong: 20°26'17.41"N 8 79°30'46.29"E
4 | Villages Included @ Niglat Talla & Niglat Malla
Population Base Year - 2026 | Mid Year- 2041 | Des19" Yosr - 280
| ¢ |Pemanent 1028 1210 .. A
Institutional / Toutist 7012 8256 9719 :
Total 8040 9466 il
~ | | House Hold Base YeM
. | Total HSC 256
Ex. HSC Retained ’0____’__/—————'/
Proposed HSC | 256
Village wise Population Base Year - 2026 F | Mid Year - 2041 M
including Institutional & Sowage | T Sewage i Sewage
Tourist (Pop.) & Sewage pop. |Discharge | Pop.’ pischarge | POP- Discharge
Discharge (SD) - ‘ in MLD : __I_n_M_L_Q,______—M_LQ‘
? : Niglat Talla : 7,473 0.81 '| 8798 | 0.95 . 10,357 —_1.12 -
Niglat Malla 568 006 ‘| 668 0.07 787 0.08
Total: | 8,040 0.9 9,466 1.0 11,143 1.2
Proposal . ‘ ]
~TThere is only one zone proposed based on detail topography_J
nally sewage outfall into proposed STP.

5 | sewerage Zone of Kainchi Dham and fi

& o | Sewage Treatment Plant
g | Existing: Nil -
proposed: 1.0 MLD STP proposed In this proposal ;
sewage Pumping Stati,qn ! , | s
o Proposed: ' | No sPS Is required ‘ i} ok
11 | Details of Seherm__ggg_r}i g SN T
a |Existing Pipe! " _Nnﬂ ¥ Lo gt
proposed Plpe , ‘ \ et i
Ty ol Fipe | Lt e e e
‘ ___—--L_',’,’.g.g-—,&.,.w,_. rerr Sl Length of Pipe inm
i 160 mm ,
5 , ; i et -56_6._. —— 6.426
‘v‘. b | ‘ | . mm ' ——— s g a0y b et g —
o xiica 1,858
i iy I 250 mm e
!__ 300 mm B s -*~—~,._,__5______,_., e
| | 59 ]
Total: ' n
- : 9,198
‘ — afreTe
UTTARAKHAND PEY 1A1. NIGAM

MSPIPL,. T
et (RHT
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DEVAILED PiroOJECT 10

— e QLT RAINCHEDIAM §EWEIAGE SCHEME
:('," Particulare N
[ 'Road Cutting & - R Dn.l'nlll‘ — e
Relnstatement
12 | BC Rosd e —
\ ig“éS_DPP Rond | Length - 4202 m & Aroa - 6634.79 sgqm |
| ond Longth - 1766 m & Arat '
_ RS fah - 2420,92 8Gm JT—.
} 1 | Operator Room with Tollet . T e

| & Store A no, proposed at proposed STP.

\& | Boundary walland Gate | 130:4 M of Boundary walf and Gate with RGC Retaining Wall |
| tor the protectlon of STP

|
\

| e 0 T g.0m- | 7.5m~
Depth wise Proposed P me | Abme [30m. | 4bm- ) EROT
\; P posed Pipe | MR | W | WA | Gom | 76m . 900 —
45 Lsonm 5,261 902 263 i
200 mm | 1,830 28 g
_ Total | 7,091 930 | 263
Proposed Manhole . Size
B _ 0.9m
Brick MH : . 1.2m
15 1.5m
0.9m
R.C.C.MH ‘ 12m
1.5m |
Total 519 '
: . ,
Details of Manholes - | gm.45m | 1.6m-30m | 30m-45m | Total |
17 Depth wise . :
No. of Manholes 445 56 18 519
, 1 8 :Lﬁgggglmplementétioh " | 18 Months
— ' , DSR (2023), UJN SOR 2023, PWD SOR 2024-25, PWD Letter b
49 | Schedule of rates followed | (Road Cutting Charges) & SOR (Indian Saciety for Trenchless ;
% N N | Technology) : ]
Work Cost 2,00.11 | Lakh i
___________.___’—’,—‘“— T L e i iy 8 -
Deposit (Charges of PWD/ 346.25 | Lakh !
UKPCL : .
1 20 Sub Total | 2,446.36 | Lakh {
/———” . B+ mh vt st
' Contingencies 77.99 | Lakh o
e !
: Total 2,624.36 | Lakh.
D x nr 272,26 | Lakh - _
- : |
Grand Total; 2,796.61 | Lakh !

UTTARAKHAND PEY JAL NIGAM -




149 @ |
Lkt ﬁ) B |
% f ®
[
4 ‘B‘WQN&&\-W\W;
;%—.(r T (SS\RW)
TSR “FR T s :g}rﬂ—gwxf
S e QT =
T S e eSS AT

=
SO fagid Appialion No- 230/20%5 O
0q Jaly2eas & LT %\;.%’Mﬂgm%ﬁ

7 H 'W%ﬁr




150 .

Pt oo, A 7
Rty g, 2025

WS AW /om0

. mmmmmmazmmmmmmwmm/m
ﬁﬂﬁmm,mzs%mwmmmﬂmﬁmﬁmwmml
a:mtﬂa,aéf%ﬁﬂﬁéﬁawmﬁag

Cunsultant (Judicial) T &Ra sf@Rv, T
ot 7€ Rl § diwid Original Application No. 290
¥ g Wi e

o e e 34
(% 09 ScTS, 2025 @ ¥ @idi e B T wifa &
IEE A T B PRy W9 2
m*mﬁagﬁmwﬁammaﬁmﬂmm@mo/m
ummx%mmm%%mﬁwaﬁeﬂﬁmmﬁ%m@m
afierdl 3 FER W e

ﬁ/ﬁ%ﬁ%m/ﬂﬁaﬁ@ﬁm%mﬁm
ﬁmm@mmma- _
1—ﬁmﬂ§mgasrazmﬁarmml

23R g8 A T a P et



(‘h”)i' ¥ )
(- r J)'ﬂ(l 7
o

o Bt
\ 7 il

e

,“: ?'S r.vr": -
tarakhand, India
vali, Sukha, Uttarakhand 2631

3howall dxali 9 79.520044°
gc8+733; Bhowali R PM GMT +05:30,
3t 20.421137° Long. R

0] R Sl
Rar 132 e zgar_Rd, Bhowall, Sukha, Uttarak

| Cof61+8v5, Nh109,

Lat 29.423178° Long




<




SreNram wirpy |
MR orpites rommmmm
¥ gy et 94093

W
5."\3\'\\" ¥

““;'T;{!:i‘l“fﬁ“~;;\\ X i ““'1‘1 : 'h‘l‘mio/' O, 2026 | B

SRR \\

N ) .“"i“}*‘\‘lf‘l‘lk;i Wit Uit .
NIRRT W ! TR -
TR R R TBR AR R AT Qe ¥
\ 0 AR ARCTHA NS \ ’
Vi ﬁ):\. OV ! CHER A y
S A

S0 v,

NN (;‘.NW‘" 2008(2) / V-2 / 201708 (a110) / 2017 2,10, 1612,
*mﬁmqu R v, A T, a4 afrefie

AN \

| oA 620/ V-2 /21, AT 770‘“”%% R

W At @y o, T8GR

VAN

IR TS )

R

Y \m
NG SRR R AR Pt By Vi
NS Ol

SHINRNT Y
3

L% TN
S ek ';’:-4.»
i

14

(R
LIS,

S

N N

SRR



	479baa3da199962c2ec74467118d50e738058b3e1bed1f571f8aa00df428eba1.pdf
	e02bd56cf42cb405ede19007c90b0d8d404ff8d5672781b6383d4c23c903777d.pdf
	862a8d4e7a6faa36d352ab4431e09600caff3900c977efeb685de91e019130e2.pdf
	778baa435f5f4b680897716638fb6d169af43d489ef0ff7be8736908dd3b4232.pdf

